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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE: NEW DELHI DISTRIC'I_’;
PATIALA HOUSE COURTS: NEW DELHI

ORDER

In pursuance of letter No. 8802-9302/I/RR/E.O/I‘HC/Delhi/2010, dated 29/01/2010 of the
Ld. Principal District 8: Sessions Judge, 'Iis Hazari Courts, Delhi and in super-session of all earlier orders, the
following officials posted in Record Rooms, NDD in addition to the regular work assigned to them are hereby
designated as Record Keeper & Asst. Record Keeper, for the pmpose of weeding out of matured records and
registersgwith immediate effect: __ Ai _
ls.No. WNAIVDE & DESIGNATION iDESIGNA'I'ED AS: 5
‘Record Room Session; W V m“~—im ON.

I|l ..4.-..
<___ __)’ ___

Sh. Raj Kumar Kundoo, {Record Keeper
; AO/DDO/Branch-In-Charge __ _' __ H _ W
1 2 Sh. Aman Mothasra, JA Asstt. Record Keeper U________. . . _. W _
I

ts-Tr1:rg""tn17*?

_.___..i

.___,______._____l_____.._..__...l____.__._.__..;--_----

}Sh. Atul Pandey, JJA Mauza Clerk fl —
l4 §Sh. Prem Ram, Peon §Peon ._ _
lkecord Room (Crl.), NDD V V

Sh. Sanjay Upreti, JA/Branch Incharge iRecord Keeper
v Sh. Sahil Rastogi, JiA. U M §Asstt. Record Keeper-cum-Mauza Clerkl
ilsh. Mandj Peon Eeori -I Q _

ecord Room (Civil), H V V K C D‘ K '
S Sh. Raj Kumar Kundoo, [Record Keeper l

A0/DDO/Branch-In-Charge
Sh. Rajesh Kumar Jangira, SJA iAsstt. R ordKeeper
Sh. Sai Dass Bhatia, JA ;Ma a lerlt i

4%/)t'""'l'v7}(Sanjay Gal=g-
Principal District 8: Sessions Judge

New Delhi District
3'fl3-3 '7‘¢S’Z-- Patiala House Courts, New Delhi

No.__Aamrt./eenasr/Nlm/rirc/No/2023 Dated, New Delhi the 132/ ELI?
Qepy forwarded for information to :
1. The Ld. Principal District 8: Sessions Judge (Hqs), 'l'is Hazari Courts, Delhi.
2. The Ld. Officer-In-Charge, Record Rooms, NDD, PHC, ND.
3. All the Ld. Judicial Officers, New Delhi District, New Delhi.
4. The PS to the undersigned.
5. All the Branch Incharges, New Delhi District, Patiala House Couns, New Delhi.
6. The Branch Incharge, Record Rooms, Sessions, Criminal, Civil, NDD, PHC, ND.
7. The nch Incharge, E-Sewa Kendra, New Delhi District, Patiala House Courts, New Delhi.

\ZB Committee (Hindi 8: English), THC, with the request to upl . 1| the same on the website of the courts.
9. The Dealing Asst. Personal File, Adrnn. Tis Hazari Courts (HQ), Dé
10. The Branch Incharge, Computer Branch, to upload the same on tl bsiteoft is cour
11. The Care-Taker, New Delhi District, PHC, ND, to display the same o No(ti.ct.%o r
12. The Ofiicials Concerned.

Principal District‘& Sessions Judge
NDD, PHC, ND.


